
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI  

 

REVISED LIST OF BUSINESS 
 

Tuesday, 07 March 2017 / 16 Phalguna, 1938 (Saka)   

2.00 PM 
 

 

1.  Obituary References  

2.  Special Mention(Rule-280): 
The following Members to raise matters under Rule-280 with the permission of 
the Chair:- 
 

1.  Shri Jarnail Singh 
2.  Shri Surender Singh 
3.  Shri Jagdish Pradhan 
4.  Shri Pankaj Pushkar 
5.  Shri Anil Kumar Bajpai 

6.   Shri Rajendra Pal Gautam 
7.   Shri Mohinder Goyal 
8.   Shri Rajesh Gupta 
9.   Shri Som Dutt 
10. Shri Ajay Dutt 

  
 

3.  Papers to be laid on the Table: 

I.  Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay the copy of 
the Economic Survey of Delhi 2016-17 on the Table of the House. 

 

II.  Shri Satyendar Jain, Hon’ble Minister of Transport to lay the copies of 
the following on the Table of the House: 
 

I. Notification No.F.21(60)/Secy/STA/2009/203 dated 26.10.2016 
regarding re-constitution of the State Transport Authority for the GNCTD 
(English/Hindi version). 

 

II. Notification No.F.19(96)/Tpt./Sectt./2010/228 dated 25.11.2016 
regarding probation timing of plying and idle parking of goods vehicle till 
31.01.2017. (English/Hindi version). 

 

III. Notification No.F.19(95)/Tpt./Sectt./2010/257 dated 20.12.2016 
regarding compounding fee for the offences of the Motor Vehicles Act, 
1988 &Rule made thereunder. (English/Hindi version). 

IV. Notification No.F.19(96)/Tpt./Sectt./2010/19 dated 01.02.2017 
regarding probation timing of plying and idle parking of goods vehicle till 
31.01.2017. (English/Hindi version). 

 

4.  Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address to 
continue:  
Members to participate in the discussion on the following Motion of Thanks 
moved by Shri Kapil Mishra, Hon’ble Minister of Tourism  on 06 March 2017:  
 

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address 
delivered to the Assembly on 06 March 2017.”  
 

5.  Short Duration Discussion (Rule-55) : 
Ms. Alka Lamba 
Shri Rajendra Pal Gautam 
Smt. Sarita Singh 
To initiate short duration discussion on ‘Alleged assault on freedom of 
expression and attacks on the students and journalists at Ramjas College, Delhi 
University by activists of ABVP’. 
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Prasanna Kumar Suryadevara 
Secretary 

 




